
NATIONAL COMPANY LAW TRIBUNAL
EN M BAI I

T.C.P No. 413 / IMAHI I 2Or7

CORAM Present SHRI B,S.V, PRAKASH KUMAR
MEMBER (JI

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF

iii-Nerrorler. coMPAt'IY LAw TRIBUNAL oN 09 08 2017

NAME OF THE PAtrTIES

SECTION OF THE COMPANIES ACT: I & BP Code 2016

No N E ESIG ON ]GN RE

ORDER
TCP No. 413/I&BP/CLBA,IB/MAH/2017

First call: None present.

Second cal[: None present.

List this matter with peremptory direction to the Petitioner to appear and

make submissions on the next date of hearin6, failing which, this Petition r{'ill be

dismissed for default.

List this matter on 21.8.2017 lsd/-
V. NALLASENAPATHY
Member (Technical)

sd/-
B.S.V. PRAKASH
N4ember (Judicial)

KUVAR

Shubham Pharmachem Pvt Ltd'

Erica Healthcare Pvt. Ltd.


